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 SHRI  ४,  D.  BHANDARE  (Bombay
 Central):  You  may  take  it  out  from  the
 record,

 22.07  hes.

 CALLING  ATTENTION  TO  MATTER
 GF  URGENT  PUBLIC  IMPORTANCE

 REPORTED  PAKISTAN!  ATTACK  ON  INDIAN
 PosiTION  In  TITHWAL  SECTOR  OF

 Jammu  &  KAaseaMIR

 SHRI  PILOO  MODY  (Godhara):  I
 call  the  attention  of  the  Minister  of
 Defence  to  the  following  matter  of  urgent
 public  importance  and  request  that  he  may
 make  a  statement  thereon  :

 “The  reported  large-scale  Pakistani
 attack  on  Indian  positions  in  the
 Tithwal  sector  of  Jammu  and  Kashmir
 on  the  Sth  of  May,  1972."

 SHRI  INDER  J.  MALHOTRA
 (Jammu)  :  His  friend  is  responsible.

 4  MINISTER  OF  DEFENCE
 (SHRI  JAGJIVAN  RAM)  :  Since  the
 declaration  of  cease-fire  between  India  and
 Pakistan  at  7,00,  क,  M.on  707  December,
 97],  there  have  been  a  number  of  viola-
 tions  and  some  border  clashes  along  or
 across  the  actual  line  of  controi.  These
 disputes  and  differences  have  largely  been
 resolved  by  local  commanders.

 Of  late,  the  number  and  intensity  of
 Pakistani  violations  and  intrusions  have
 shown  an  increase,  particularly  in  J  &  K
 area.  The  attack  on  May  Sth,  by  Pakis-
 tani  troops  supported  by  artillery  of  our
 posts  in  the  Kaiyan  area,  South  East  of
 Tithwal  in  Kashmir,  is  the  strongest  intrue
 sion  so  far  committed  by  Pakistan

 Kaiyan  area  measuring  23.2  square
 aiites  in  Lipa  valley,  it  will  be  recatled
 ‘had  been  captured  by  our  troops  jn  tbe
 Tithwal.  sector  during  the  I4  day.  war.

 MAY  9,  972  Pakistan  in  J.&  ट  (€.4.)  404

 Pakistanis  have  been  firing:  at  our  posts
 across  the  line  of  actual  control  in  this
 area  off  and  on  and  our  troops  have  from
 time  to  time  returned  the  fire.

 At  about  3.00  AM  on  ‘5-5-1972,  Pakis-
 tani  troops  in  battalion  strength,  suppor-
 ted  by  artillery,  made  a  surprise  attack:  on
 one  of  our  posts  in  this  area.  This  post
 situated  0  miles  South  East  of  Tithwal,
 was  held  by  about  70  Indian  troops.  Our
 brave  jawans  who  were  out-numbered  40
 to  ,  fought  back  and  inflicted  heavy  ca-
 sualties  on  the  intruding  forces.  However,
 they  had  to  withdraw  from  this  post  at
 about  7.00  AM.

 Again  at  .45  P.  M.  on  ‘5-5-1972.
 Pakistani  troops,  in  more  than  battalion
 strength,  attacked  another  post  in  the
 same  area  held  by  about  120,  of  our  troops
 105,  mites  South  East  of  Tithwal.  Inspite

 of  the  overwhelming  strength  of  the
 Pakistani  attack,  our  jawans  fought  brave-
 ly  and  after  inflicting  heavy  casualties,
 withdrew  from  this  position  at  6.45  AM
 on  6-5-1972,

 Iregret  to  inform  the  House  that  in
 these  actions  we  suffered  about  80  casual-
 ties.  including  20  killed.  The  Pakistani
 casualties  are  estimated  to  be  much
 higher.

 As  we  did  not  want  to  escalate  this
 conflict,  our  Army  Headquarters  contacted
 the  Pakistani  Army  Headquarters  on
 6.5.72  and  offered  a  cease-fire  to  be
 followed  by.  a  flag  meeting  betweeen  the
 local  commanders  to  discuss,  demarcate
 and  restore  the  actual  line  of  control.  As
 a  result  both  the  Army  Headquarters
 ordered  a  cease-fire  which  came  into  affect
 at  7.30  PM  on  65.1972,  Efforts  for
 arranging  4  flag  meeting  are  continuing.

 SHRI.  PILOO:  MODY.  :  To:  begin
 with,  I  would  like  to  state  that  I  had
 submitted  two  call  attention  notices,  one
 on  this  Tithwal  issue  and  :  the  other  on  the
 suloide  of  Dr,  Shah,.:  J°  was:  rather
 surprised  to  hear  that  -this  call  ertention
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 notice  had  been  accepted  and  the  other  one
 had  not  been.  I  should  have  thought  that
 as  far  asthe  defence  of  the  country  is
 concerned,  the  Munister  himself  should
 come  forward  and  make  a  statement  suo
 motu  taking  the  House  into  confidence
 about  what  is  happening,  particularly  when
 weread  about  these  things  in  the  news-
 papers  which  may  or  may  not  be  correct

 On  the  other  hand,  on  the  other  issue,
 Iwas  informed  that  the  Minister  was
 going  to  make  a  statement  in  the  House  1
 just  want  to  bring  this  too  to  your  notice
 so  that  you  may  think  of  my  remarks  in
 making  future  decisions.

 Regarding  this  particular  incident,
 which  the  Minister  has  admitted  has  been
 the  most  serious  violation  of  the  cease  fire
 since  hostilities  ceased,  as  a  result  of  which
 there  were  80  casualties  including  20  kille
 ed,  I  take  it  that  it  has  been  8  rather
 mayor  operation  when  we  can  lose  so
 many  people  in  the  one  border  skirmish—
 out  of  90  men  involved,  as  per  the  state-
 ment,  80  have  been  taken  as  casualties  of
 whom  20  have  died  I  think  this  is  a
 very  serious  thing.  I  think  there  must  be
 some  connection  between  the  imcreased
 skirmishes  which  the  Minister  admits  m
 paragraph  2  of  his  statement,  and  the
 declining  chances  of  the  summmit  as  it
 has  appeared  in  the  press  in  the  last  few
 days  I  find  that  Shri  D  P  Dhar  who
 returned  from  Pakistan,  made  some  very
 fine  statements  about  the  chances  ofa
 rapprochement,  soon  followed  by  the
 Foreign  Secretary  who  makes  very  contra-
 dictory  statements  and  says,  ‘No.  it  Ty
 not  hke  that  at  all.”  Today  we  find  that
 the  official  spokesman  has  given  yet  a
 thiid  reading  of  what  the  Murree  and
 Rawalpind:  talks  were.

 I  find  that  on  a  paraliel  these  incidents
 on  the  border  goon  increasing  nm  inten-
 sity  leading  to  what]  consider  finally  to
 be  8  very  serius  violation  of  the  cease  fire.
 Jn  my  opinion,  a  cease  fire  has  to  be  pro-
 perly  preserved  and  in  order  that  it  can  be,
 Certain  piysical  actions  have  to  be  taken

 (C  A.)
 so  that  the  two  engaging  forces  are
 reasonably  withdrawn  so  that  the  chances
 of  any  misunderstanding  or  a  spark
 flymg  or  any  other  chance  of  attacks are  diminished,  Therefore,  without  going
 deep  into  the  matter—  because  I  do  not
 think  that  defence  matters  should  be  so
 openly  discussed—I  would  say  that  we
 have  been  informed  that  we  have  lost
 two  munor  postsin  that  area.  9  would
 like  to  know  from  Government  what  i3
 Its  policy  towards  these  posts,  whether  it
 intends  to  get  them  back  again  which
 obviously  might  lead  to  some  escalation
 Of  the  conflict,  or  whether  the  Govern-
 ment  has  reconciled  itself  to  this  sort  of
 uneasy  situation  pending  a  settlement  at
 the  summit

 SHRI  JAGJIVAN  RAM  *  I  have
 stated  that  we  withdraw  from  these  two
 posts  Our  Army  Headquarters  got  into
 touch  with  the  Pakistan  Army  Head-
 quarters,  a  cease  fire  was  effected  on  the
 6th  evening  As  I  have  stated,  in  all  these
 violations  up  till  now,  the  matters  have
 been  settled  by  flag  meetings  of  the
 commanders  In  these  also,  we  thought
 the  same  procedure  should  be  followed,
 and  in  the  flag  meeting,  pakistan  should  be
 asked  to  vacate  the  two  posts  which  they
 have  forcibly  captured  As  the  House  is
 aware,  it  has  been  the  effort  of  Pakistan  to
 internationalise  the  issue,  and  whenever
 the  occasion  has  arisen,  they  have  always
 said  that  some  international  observers
 should  be  brought,  whenever  there  has
 been  a  violation  of  the  actual  Iine  of  control
 they  always  raise  the  question  whether
 the  UN  observers  also  should  be  brought
 into  the  picture,  and  we  have  always  taken
 the  stand  that  because  the  cease  fire  was
 done  unilaterally,  not  at  the  instance  of
 any  third  party,  there  is  no  necessity  of
 imtervention  of  any  third  party  including
 the  UN  observers  On  this  occasion
 Pakistan  also  did  insist  that  the  UN

 observers  should  be  brought  into  the

 picture,  and  we  have  taken  this  stand,
 that  there  is  no  need  for  UN  observers

 being  brought  into  the  proture  and  that  st
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 (Shri  Jagjivan  Ram}
 should  be  resoived  by  flag  meeting  of  the
 local  commanders,  and  we  are  insisting  on
 that.

 SHRI  NIHAR  LASKAR  (Karimgan))  :
 Sir,  there  is  no  second  thought  in  regard  to
 our  intention  that  we  want  to  develop  good
 relations  with  Pakistan,  but  then,  it  2s
 difficult  to  read  the  mind  of  Pakistan,
 what  they  actually  want.  Last  Friday,
 when  Pakistani  troops  made  such  a  massive
 offensive  against  our  positions  in  Tithwal
 area  in  Kashmir,  it  really  shows,  that  it  is
 doubtful  whether  Pakistan  wants  peace  and
 a  peaceful  settlement  in  this  sub-continent.
 So,  in  view  of  this,  I  would  like  to  know
 whether  there  is  any  point  in  bilateral  or
 summit  talks  with  Pakistan  where  Pakistan
 is  bent  upon  doing  some  sort  of  offensive
 act  against  India.

 We  must  also  consider  the  fact  that
 even  within  @  week,  after  the  so-called
 high-level  emissary  talks  between  India  and
 Pakistan,  Pakistan  has  chosen  to  commit
 such  offensive  acts  against  us.  In  view  of
 this  also,  I  would  Ike  to  know  whether  the
 coming  summit  talks  between  our  Prime
 Minister  and  Mr.  Bhutto  are  not  threa-
 tened,

 I  would  also  hike  to  know  what  will  be
 ovr  position  for  future  talks,  bilateral  of
 whatever  high  level  talks  they  may  be,
 unless  Pakistan  returns  these  two  posts
 which  have  been  captured.

 SHRI  JAGJIVAN  RAM:  Our  efforts
 will  be  to  have  a  durable  peace  on  this
 sub-continent,  and,  as  the  House  is  aware,

 we  will  try  our  utmost  to  have  a  durable
 peace.  On  this  matter  also,  we  want  to
 resolve  this  by  flag  mecting,  and  let  us
 hope  the  flag  meeting  will  come  and
 materialise,  and  the  Pakistani  local
 commanders  will  see  reason  and  withdraw
 from  these  posts.  (Jaterruptiony  I  would
 not  fike  to  lisk  the  summit  peace  talks
 between  the  Prime  Minister  and  Preqident
 Bhutto  to  this  incident,
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 Now,  I  would  like  to  make  one  cotrec-
 tion  in  my  Statement.  From  the  {atest
 information  that  I  got  about  the  casua«
 Itres.

 SHRI  ATAL  BIHARI  VAJPAYEB
 (Gwalior):  Fighting  and  talks  cannot  go
 together,  You  cannot  have  talks  and  you
 cannot  have  fighting  at  the  same  time.

 SHRI  JAGJIVAN  RAM:  Fighting  is
 not  going  on.  (Interruption)

 SHRI  ATAL  BIHARI  VAJPAYBE  :
 You  cannot  have  talks  on  the  dead  bodies
 of  officers  and  yawans  there  ?

 SHRI  JAGJIVAN  RAM:  I  have  said
 that  I  will  not  Iink  this  incident  to  the
 Peace  talks  that  are  coming.

 AN  HON.  MEMBER:  Why  not  ?

 SHRI  JAGJIVAN  RAM:  Because  I
 think  sO  (Interruptions)

 SEVERAL  HON.  MEMBERS  Rose—

 SHRI  SAMAR  GUHA  (Conta)  :  The
 hon.  Minister  himself  has  admitted  that
 they  have  intensified  the  activities  recently,
 (Interruptvons)

 SHRI  JAGJIVAN  RAM  :  I  was  going
 to  make  some  correction  which  I  have
 received, ~—  information  about  the  casualties.
 The  number  of  persons  killed  ts  24;
 wounded  56;  and  missing  3;  total  casualties,
 83.

 SHRI  INDRAJIT  GUPTA  ;  This  is
 the  first  time  since  this  incident  that  an
 authoritative  picture  of  its  magnitude  and
 seriousness  has  been  given  to  this  country
 in  this  statement.  Sir,  if  you  have  read
 this  account,  it  does  give  us  a  bit  of  shock,
 beeause  there  has  been  somewhat  of  an
 atmosphere  of  complacency,  J  think,
 generated  over  the  last  few  days.  I  must
 say  that  I  have  the  highest  regard  for
 Mr.  Ra  P.  Dhar,  but  I  would  have
 preferred  it  if  on  his  retuen  from  Murree  he
 had  not  waxed  so  cjoquent  ebout  the
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 sparks  of  intellect  flying  and  80  on,  when
 within  a  few  days  of  that  sparks  from  the
 guns  began  to  fiy,  Nevertheiess,  here  we
 find  that  it  is  admitted  in  Para  3  that
 Pakistanis  have  been  firing  at  our  posts
 across  the  line  of  actual  control  in  this
 area—that  is  the  Kaiyan  area—off  and  on
 and  that  our  troops  have  from  time  to  time
 returned  the  fire  In  view  of  this,  lama
 bit  worried  as  to  why  or  how  we  were
 taken  so  easily  by  surprise,  because  the
 next  para  speaks  of  a  surprise  attack.  In
 this  Katyan  area  of  the  Lipa  valley  the
 Minister  admits  that  there  has  been  firing
 across  the  line  of  control  for  some  time.
 Naturally  we  feel  that  some  adequate
 preparation  and  vigilance  should  have  been
 there.  Nevertheless  it  says,  there  was  a
 surprise  attack  and  in  battalion  strength,
 which  means,  it  was  not  the  type  of  minor
 border  skirmish  which  has  in  the  past  been
 attributed  perhaps  to  local  commanders  and
 has  also  been  settled  by  local  commanders.
 But  when  an  attack  ts  in  battalion  strength,
 it  obviously  requires  careful  preparation.
 That  means,  they  have  been  mobilising
 with  a  certain  definite  aim.

 The  first  engagement  fasted  for  4  hours.
 The  second  engagement  lasted  for  5  hours.
 This,  of  course,  speaks  volumes  for  the
 heroism  and  dogged  resistance  by  our
 outnumbered  jyawans  I  think  we  should
 recognise  their  gallantry  all  right,  because
 they  were  heavily  outnumbered  But
 nevertheless  the  fact  remains  that  in  both
 incidents,  the  attacks  were  made  in  batta-
 lion  sttength  and  they  have  forced  us  to
 vacate  those  two  posts.  I  find  a  statement
 by  Mr.  Bhutto  referring  to  these  incidents,
 m  which  he  is  reported  to  have  said  that
 such  incidents  may  recur  again,  He  says,

 “Where  the  two  forces  are  standing
 eyeball  to  eyeball  on  the  border,  such
 mneidents  may  be  repeated  again  co

 Therefore,  we  would  not  like  to  be  told
 Again  in  future  that  we  were  taken  by
 surprise  if  this  kind  of  attack  in  battalion
 mrength  le  suddenty  tauaghed  against  these
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 Outposts  I  think  the  element  of  surprise
 was  there  we  and  we  were  perhaps  a  little
 complacent

 The  statement  finally  says
 व.  a  flag  meeting  between  the

 local  commanders  to  discuss,  demar-
 cate  and  restore  the  actual  line  of
 control.”

 This  is  what  we  proposed.  Apparently,
 the  Pakistani  flag  commanders  have  not
 obliged  us  so  far,  because  they  have  not
 agreed  to  restore  the  actual  line  of  control
 by  withdrawing  from  the  posts  which  they
 have  occupied.  We  do  not  know  what
 they  propose  to  do,

 On  the  one  hand  I  agree  with  the
 Minister—I  do  not  share  Mr.  Vajpayee’s
 views—that  we  should  not  allow  ourselves
 to  be  provoked  into  a  state  of  affairs
 where  because  of  such  incidents  we  say
 that  we  are  not  going  to  participate  in  any
 summit  talks  Perhaps  that  may  very
 well  be  one  of  the  objectives  behind  this
 also.  I  do  not  know,  nobody  can  read
 Mr.  Bhutto’s  mind  It  may  as  well  bea
 deliberate  provocation  to  force  us  to  a
 position  where  we  do  not  wish  to  goin
 for  any  talks  on  all  the  issues  which  are
 pending.

 SHRI  JAGANNATHRAO  JOSHI
 (Shajapur)  What  is  the  urgency  about
 the  talks  ?

 SHRI  INDRAJIT  GUPTA  It  18,
 because  we  are  more  interested  im  peace
 than  Pakistanis  are

 SHRI  ATAL  BIHARI  VAJPAYEE  :
 You  cannot  have  one-way  traffic,  peace
 cannot  be  one-sided.

 SHRI  INDRAJIT  GUPTA  :  As  far  as
 the  military  posjtion  ts  concerned,  there
 can  be  no  two  sides  to  the  question  It  is
 up  to  the  Minister  to  assure  the  House  that
 after  the  experience  of  these  two  incidents
 he  will  see  tot  that  we  are  not  taken  by
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 {Shri  Indrajit  Gupta)
 surprise  hike  this  again.  And  if  blows  are
 given  tous,  blows  have  to  be  returned.
 There  is  no  question  about  it  Our  jawans
 are  capable  of  that.  We  know  that  We
 have  plenty  of  confidence  m  them.

 Shri  Bhutto  has  said  that  he  is
 not  prepared  to  recognise  Bangladesh  He
 has  said  that  he  is  not  prepared  in  any  way
 to  de-escalate  his  inilitary  preparations;
 on  the  contrary,  they  are  reported  to  be
 getting  fresh  supplies,  raising  more  troops
 and  purchasing  equipments  from  various
 countries  American  as  well  as  other,  and
 so  on.

 Therefore,  I  would  like  to  know  from
 him  whether  m  view  of  this  background  he
 could  assure  tbe  House  that  everything
 possible  will  be  done,  militarily  speaking,
 tosee  that  the  actual  line  of  control  8
 held  and,  at  the  same  time,  that  any
 adventurist  action  of  this  type  by  the
 Pakis  anis  will  be  repulsed  and  it  will  not
 be  taken  by  us  as  provocation,  into  which
 we  may  be  tempted  to  fall  and  say  that  we
 are  not  going  to  have  any  talks  with  them
 The  summit  talks  are  not  as  important  for
 Pakistan  as  for  us  for  restoring  normal
 life  and  peaceon  the  sub-continent  and
 ensuring  ultimately  that  Bangladesh  is
 also  recognised  by  the  Pokistan  Govern-
 ment,  and  not  only  the  POWS  are  returned
 but  the  400,000  Bengalies  are  allowed  to
 return  to  Bangladesh.  Therefore,  so  far  as
 we  are  concerned,  there  are  many  issues
 involved  in  these  talks  and  so  we  should
 not  put  any  obstacles  in  the  way  of  such
 tatks.  Butif  such  acts  are  continued,
 multiplied,  the  situation  may  be  beyond
 our  control.  Therefore,  it  is  very  necessary
 that,  militarily  speaking  at  least,  we  should

 be  able  to  tell  them  that  we  are  capable  of
 repulsing  them  and  holding  the  actual
 line  of  control  and  it  8  om  that  basis,  and
 only  on  thet  basis  the  summit  talks  can  be
 held

 SHRI  JAGJIVAN  RAM:  As  7  have
 said,  ever  since  the  cease-fire  was  declared,
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 and  Pakistan  has  agreed  to  that  there  has
 been  a  large  number  of  violations,  inclu-
 ding  occasional  firings,  in  that  area  as  well
 as  m  other  areas  also.I  would  like  to  in-
 form  the  House  that  occasional  firing  has
 taken  place  not  only  in  Jammu  and
 Kashmir  area  but  in  Punjab  and  Rajasthan
 areas  also.  In  the  very  nature  of  things,
 the  House  would  agree  that  the  actual  line
 of  control  was  more  or  less  not  a  settled
 line  of  control.  In  the  very  nature  of
 things,  70  various  areas  that  38  not  so.  So,
 there  was  scope  for  skirmishes  As  I  have
 stated,  this  was  a  surprise  attack.  There  is
 no  doubt—it  can  be  obviously  inferred
 —that  the  local  commanders  of  Pakistan
 were  making  preparations  for  quite  some
 time  to  gather  this  batalhon  strength  and
 thereafter  this  attack  was  made.  Our  men
 were  outnumbered  and  taking  the  terrain
 into  consideration  it  was  not  possible  to
 rush  the  remforcements  as  quickly  as  it
 was  required  |  will  not  keep  it  as  a  secret
 from  the  House.  But  without  covering  the
 wider  canvas  which  Shri  Gupta  raised,
 that  while  we  strive  for  peace  more  than
 others  do  and  take  necessary  action  in
 that  direction,  ifa  situation  is  created
 where  peace  ts  difficult  to  achieve  and  the
 other  party  is  responsible  for  it,  I  assure
 the  House  that  appropriate  action  wil!
 be  taken  so  that  the  Pakistani  forces
 cease  to  indulge  ip  this  type  of
 action.

 ही  कार  बी०  बड़े  (जारोब)।
 धायक  महोदय,  माननीय  स्त्री  जी  के  स्टेट-
 कमेन्ट  को  पढ़ने  के  बाद  मुझे  बहुत  दुख  सभा  |
 उसमे  आइटम  स ं०  2  में  सिखा  है

 “Of  late,  the  number  and  intensity
 of  Pakistani  violations  and  intrus-
 ions  have  shown  an  increase,,,.....  *

 लेकिन  कमी  समाचारपत्रों  मे  भाया  है
 कि  तीन  हजार  वायोलेशन्ज  हुए  हैं।  गया
 हू  बात  सही  है  कि  तीन  हजार
 वायोलेशस्ज  हुए  हैं  कौर  यदि  यह  सही  है  तो
 फिर  शासन  इतना  असावधान  कैसे  रहा  ?



 443  Cease  Fire  Violation  by  VAISAKHA  19,  894  (SAKA)
 Pakiven

 J.and  K,  बाब

 वहां  इस  दुर्घटना  में  हम  प्राउटनम्बर्ड  हुए,
 i0  dtc  i  का  रेपो  रहा,  हमारे  24

 जबान  मारे  गये,  तीन  मिक्सिंग  हैं--यह  कमा

 स्थिति  है,  कुछ  समझ  में  नही  भाती  है  ?

 झागे  कहते  हैं  कि  शिखर  वार्ता  से  इस
 का  कोई  ताल्लुक  नहीं  है,  ऐसा  कैसे  हो  सकता

 है,  जब  शिखर  वार्ता  चल  रही  हो  तो  इसका

 कुछ  रिफ्लेक्शन  जरूर  पड़ेगा  7  एक  विशेष

 बात  यह  है  कि  ये  घटनायें  ज्यादातर  काश्मीर

 बाहर  पर  हो  रही  हैं,  क्या  यह  बात  सच  है

 कि  काश्मीर  विवाद  को  हल  करने  के  लिये

 काश्मीर  मे  ही  ये  हमले  हो  रहे  हैं  कौर  जान-

 बुक  कर  ये  हमले  किये  जा  रहे  हैं।  आपको

 मालूम  हैं  कि  चाइना  का  भी  इसमे  हाथ  है,
 अमरीका  का  भी  हाथ  है।  चाइना  से  ट्रेनिंग
 ले  रहे  है,  वहाँ  सीज  फायर  लाइन  तक

 रोड  बन  गई  है  भौर  उसके  बाद  यह  घटनायें

 की  जा  रही  है  तो  इस  सम्बन्ध  मे सरकार  की

 झोर  से  सावधानी  क्यों  नही  रखी  गई  ?  इसके
 साथ  साथ  भारत  और  पाकिस्तान  के  बीच

 जी  शिखर  बारत  होने  वाली  है  उसको  पाकी-

 स्तान  के  राष्ट्रपति  भुट्टों  टालते  जा  रहे  हैं।
 मैं  समझता  3  यह  जो  शिक्षर  वार्ता  होने
 वाली  है  उसको  क्रि  भुट्टो,  गिब्सन  ककी

 मास्को  टाक  होने  के  बाद  करना  चाहते  है,

 ऐसा  उनका  इरादा  मालूम  पड़ता  है
 कौर  इसीलिए  काश्मीर  पर  हमले  हो  रहे  है।
 तो  मैं  जानता  चाहता  हूँ  कया  दर  साहब
 मे  जो  टाक  की  थी  उसमे  यह  बात  आई  थी

 कि  काश्मीर  हमारा  है  कौर  काश्मीर  हम
 लेगे  इसके  बारे  मे  कोई  बातचीत  हुई  थी

 या  नहीं  ?  मैं  झापषकों  पढ़कर  बताता  है:

 “Pakistani  troops  have  committed  a
 serious  border  violation  by  establish-
 ing  a  new  commanding  post  situated
 on  a  height  of  14,000  feet  just  on  the
 cease-fire  Lae  in  MNandi-Paonch
 Sector,

 This  key  post  has  endangered  our
 security  arrangements  in  Poonch  and
 Srinagar  sectors.

 It  has  created  panic  ॥  Srinagar  and
 Poonch  sectors  coe

 तो  मैं  जानना  चाहता  हु  इस  प्रकार
 हमारे  24  आदमी  मारे  गए,  दो  जवान
 मीटिंग  हो  गए  शौर  साजु  फायर  लाइन  का
 वायलेशन  हुभा है  इसका  शिखर  वार्ता  पर
 क्या  परिणाम  होगा  ?  श्राप  कहते  हैं  कि
 शिखर  वार्ता  पर  इसका  कोई  परिणाम  नहीं
 होगा।  इसमे  आपने  प्राग  लिखा  है:

 “Even  the  United  Nations  observers
 have  fanied  to  get  this  post  vacated,”

 यह  दोनो  पोस्ट्स  पाकिस्तान  विकेट  नही
 करना  चाहता  और  भाप  कहते  हैं  कि  आपस
 में  टाक  करके  विकेट  करा  लेगे  लेकिन  प्रभी
 तक  वेट  नहीं  हुई  है।  यही  मेरे  सवाल  है।

 भरी  जगजीवन  राम  :  आपने  बहुत  सारे
 प्रदान  उठाए  हैं यह  सदन  को  मालूम  है,  यह
 काई  छिपा  हुई  बात  नहीं  है  कि  पाकिस्तान
 को  चीन  से  भी  हथियार  मिल  रहे  है  भोर
 प्रक्रिया  से  भी  हथियार  मिल  रहे  हैं।  यह
 भा  सदन  को  मालूम  है  कि  पाकिस्तान  ने  युद्ध
 बिराम  होने  के  बाद  से  अपनी  फौज  में  वृद्धि
 की  है  |  मैं  इतन।  ही  सदन  को  बता  सकता

 हैँ  कि  पाकिस्तान  की  सारी  तैयारियों  को

 दृष्टि  मे  रखना  हम  भी  अपनी  तैयारी  करते

 है  a  हम  ब्रूनी  तारों  से  सभी  बातों  को

 दृष्टि  मे  रख  लेते  है।  फिर  भी  में

 दोहराई  are  zs

 al  wee  बिहारी  वाजपेयी:  यह
 शौकिया  गई  कैसे  झगर  झपकी  तैयारी  थी?

 ो  जगमोहन  रास  :  इतना  बसाने  के

 बाद  भी  वाजपेयी  जी  इसको  मानने  को  तैयार



 “is”  Coase  Fire  Violation  by
 Pakistan  in  J.  &  K.  (C.A.)

 [श्री  जगजीवन  राम]

 नहीं  है।  मैंने  किसी  बात  को  छिपाने  की
 कोशिश  नहीं  की  ।  मैंने  सभी  बातें  आपके
 सामने  रख  दी  हैं  उसके  बाद  भी  यही  प्रश्न
 करते  हैं  तो  उसका  उत्तर  नहीं  खिलेगा  4  मेंने

 बता  दिया  कि  इससे  अधिक  कहने  की

 गुजायश  नहीं  है।  मैंने  काफी  बता  दिया  है,
 कोई  बात  छिपाने  की  मैंने  कोशिश  नहीं  की

 है।  लेकित  यह  भी  सत्य  है  कि  मापकों  प्रदान

 करना  ही  चाहिए।'''**  (व्यवधान)
 tte ft  यही  कह  रहा  था  कि  जो  कुछ  वे

 कर  रहे  हैं  उसको  दृष्टि  में  रखकर  हम  भी

 अपलोड  तैयारी  कर  रहे  हैं।  यह  बात  सही  है,

 यह  सम्भव  हो  सकता  है  कौर  इस  तरह  का

 निष्कर्ष  निकाल  सकते  हैं  जैसा  कि  प्रेसीडेंट

 भुट्टो  ने  कहां  कि  जब  दोनों  तरफ  की  फोटो

 सामने  सामने  सड़ी  हों  शोर  एक  दूसरे  से

 झालें  भिड़ा  रही हों
 तों  इस  तरह  की

 भट माश ों  का  हो  जाना  सम्भावित  है।  यह

 हो  सकता  है  जिस  तरह  से  वे  बार-बार  मांग

 करते  रहे  हैं  कि  सैनिकों  का  सरहद  से  जिस-

 ए  गेज मे स्ट  हो  जाना  चाहिए,  बे  चाहते  होंगे

 कि  इस  चीज  का  खतरा  दिखाकर  जल्दी

 दोनों  सेवायें  हटा  ली  जायें  लेकिन  मैं  बताना

 चाहता.  हूं  कि  जब  तक  इस  उपमहाद्वीप  में

 स्थायी  शांति  के  लिए  कोई  रास्ता  नहीं
 निकलता  तब  तक  लेनाधों  का  हटाना  सम्भव

 नहीं  Qa  (व्यवधान)”  भ्रापको  बोलने

 में  नहीं  लगता  है  लेकिन  हमको  .बोलने  में

 मंगता  है  क्योंकि  हमने  करके  दिखाया  है।

 यहां  पर  सब  तरह  के  लोगों  का  जबाब  नहीं

 दियां  जा  सकता  |  मुझे  इस  पर  विश्वास  है

 कि  सरहद  पर  जो  हमारे  जवान  &  उन्होंने

 gy  करके  दिखावा  8°?
 aan

 -  औरत  के  बारे  में  किसका  भतमेंद  है?
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 a
 dy  wae  बिहारी  बाजपेयी  जवानों.

 -  को  झींगर  बीच  में  क्यों  लाते  हैं?  जवानों  को

 Re.  Vietnam  War  416,

 सभी  जगजीवन  शर  उन्हीं  को
 हैं  क्योंकि  उन्हीं  की  करता है,  स  तो  आप

 करने  जा  रहे  हैं  कौर  न  हम  करने  जा  रहे

 |

 श्री  टल  बिहारी  बाजपेयी  :  अध्यक्ष

 महोदय,  ब  मुझे  बीच  में  बोलना  पड़ेगा।
 सीधा  सा  सवाल  है।  आबू ली  स्वीकार  करेंगे
 कि  जबानों  की  बीरता  पर  कोई  मतभेद  नहीं
 है  मगर  वहां  पर  हमारी  तैयारी  पर्याप्त

 महीं  थी,  यह  बात  साफ  हो  गई।  तैयारी
 पर्याप्त  क्यों  नहीं  थी  इसका  जवाब  नहीं
 मिला  ।

 भी  जगजीवन  राम  :  प्रत्यक्ष  महोदय,
 मैं  यह  नहीं  समझता  कि  वाजपेयी  जी  को
 इसमें  गरम  होने  की  क्या  बात  है?  सवाल

 यह  है  कि  जब  सरहद  पर  बचाने  को  बात
 जायेगी  तो  मैं  नहीं  कहता  कि  में  बनाऊंगा,
 जवान  ही  उस  काम  को  करेंगे  कौर  जवानों
 फो  हो  वह  काम  करना  है  भोर  मुझ को  इस
 बात  का  पूरा  भरोसा  है  कि  हमारे  जवास  जो

 सरहद  पर  है  वह  सही  जवाब  देने  के  लिए
 काफी  है।  मैं  यही  कह  सकता  हैं  कि  इस

 तरह  की  एक  घटना  हुई,  इसके  बाद  हमारी
 ऐसी  तैयारी  होगी  कि  पाकिस्तान  झगर  व्य-

 बहार  करना  नहीं  सीखेगा  तो  उसको  जवाब

 मिल  जायेगा।  मैं  इस.  बात  को  दोहराना
 चाहूँगा  क  इस  तरह  की  घटना  को  हम
 शिखर  वार्ता के  साथ  जोड़ता नहीं  चाहते  1
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 RE:  DEVELOPMENTS  IN  VIETNAM

 MR.  SPEAKER  :  Now,  -papers.  to.  be
 laid  on  the  Table.  ea

 SHRI  JYOTIRMOY.BOSU  (Diamond
 ‘Harbout)  :  beeek  your  permission  0  taise

 this.”  ‘This  fs  sbout'the  aleaming news  that
 bas  come  fn.  the  ;-mioraing,  Presiden


